








CBI Case No. 34/2019
CBI Vs. JayalLakshmi Jaitly @ Jaya Jaitly Etc

30.06.2020.

Present:- Sh. Neetu Singh, Ld. PP for CBI.

Ms. Nitya Ramakrishnan, Ld. Counsel for A-1 alongwith

A-1. -

Sh. Vikram Panwar & Sh.Suyash Sinha, Ld. Counsels for A-2
alongwith A-2. "

Sh. Shivam Sharma, Ld. Counsel for A-3.

b Hearing was conducted today at 10.30 AM through Video
Sonferencing on Cisco Webex Meeting Platform facilitated by Ahlmad of

rguments have been heard today in this case from

of Ld. PP, adjourned for arguments in rebuttal



